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Sap ply of Polluted Water 10 South 
Delbl 

1373. DR. CHANDRA SEKHAR 
TRIPATHI: Will the Minister of URBAN 
DEVELOPMENT be ploased to state: 

(a) whether it is a fact tbat polluted 
water is being supp1ied to many colonies in 
South Delhi; 

(b) whether any action bas been taken 
80 far by Government in tbo matter; and 

(c) if 10, the details thereof and if Dot, 
the reasons Therefor? 

THE MINISTER OF STATE IN THE 
MINI.,TRY OF URBAN DEVELOPMENT 
(SHKI O!\LBIR SINGH): (a) to (c) No: 
Sir. The quality of water is checked and 
mon itored right from raw-water at the 
Treatment Plan~s to tbe tail end at the 
coosmer's tap. S )metimes iodLvldual corr-
pi lints of dirty water are received, which 
are in lestgated aDd promptly attended to. 

[Englishl 

Scarcity of Drinking Water 
1374. SHRIMATI GEBTA 

MUKHERJEE: Will the Minister of 
AGRICULTURE be pJeased to state: 

(a) wbethe: Government have made 
any de<aile=d ~tudy of the problem of 
drink ir g water scarcity which has become 
acut e r ecel. ely; 

(bJ if so, the ~tate.wise details of the 
villages faci1~~ acute drinkiog water 
searchy ; and 

(c) The n"a~ons identified for water 
scarcity in different parts and remedial 
steps being taken 1 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF RURAL DBVELOp· 
MENT (SHRI RAMANAND YADAV): 
<a) to (c) Surveys bave been conducted 
and are being conduct ed to identify villa," 
in 'he country facing t be problem of lafe 
drinking wat er . As per criteria adopted b, 
the Central Government, problem villages 
art those where (a) safe sou:ce of drink-
ing water is located at a distance or more 
tban 1 6 kms. and in the case of billy 
areas at an elevation difference of 100 
meters or where it is available at a depth 
of more than 15 meters (b) where tbe 
available drinkinl water is characterised 
by the pr~sen.e of tOAi:ity, chemical COD-
tamination, bracki!>hness, etc. and (c) 
where pathogenic organisms are present in 
drinking water. State-wise details of 
villages baving tbe problem of drinking 
water supply at the end of the Sistb Five 
Year Plan are given in tbe Sta!emcnt 
given below The provision of s8fe drinking 
water probhm villascs forms Point No.8 
of the 20 Point Programme and the subject 
is a part of t he Minimum Needs Programme 
which b being implement ed by the State 
Governments. Und er the Minimum Needs 
Programme, the State Govenments form-
ulate, mate financial provisicn for and 
implement drink ing water stJpp1y scheme 
in identified viilages. The Central 
Governm'.ot suppltmcnts the dlorts of the 
State Governments by providing them 
financial assistance under Accelerated 
Rura) Water Supply Programme. In the 
SeTf'nth Plan MNP provision in the Slate 
Sector in this respept is Rs. 2253.25 
crOfeS and Rs. 1201.22 crores under tbe 
CeDtral Sector AR WSP. 

StafemeRt 

State/UT. 

1. Al'dhra Pradesb 
2. Assam 
3. Bibar 

Rural Wat,r Supply P,ogr4lffm~ 

Coveraae of Problem Villages during Sixth Plao 
(1980-85) 

No. of Problem 
villages a$ 00 

1.4.1980 

8206 
15743 
lSI'. 

No. ('f Problem 
villages cove· 
red (1980-85) 

(Tentative) 

8094@ 
8654 

14172@ 

SpUlover 
to Seventh 

Pjan 

111 
7089 
1022 

Percent 
Spillover 

1.36 
4S.03 
6.7,3 



i35 Wil"M AlUw"i JULY 2Si 1986 fYrl",,, AMK"S i3i 

1 2 3 4 5 

4. Gujarat 5318 4492@ 826 15.53 
5. Haryana 2440 2122 1318 38.31 
6. Himaebai Pradesb 78)5 4997@ 2818 36.05 
fl. Jammu & Kasbmir 4698 2028 2670 56.83 
8. Karnataka 15456 15443@ 13 0.08 
9. Kerala 1158 1142@ 16 1.38 
18. Madhya Pcad&tsh 24944 2384S@ 1099 4.41 
11. Mahar Bshtr. 12935 12016@ 919" 7.10 
12. Manipur 1212 819@ 393 32.43 
13. Melba}aya 2'27 690@ 2231 76.43 
14. Nagaland 649 424 225 34.67 
IS. Orissa 23616 22357@ 1259 S.33 
16. Punjab 1767 537 1230 69.61 
17. Rajasthan 19803 16043@ 3760 18.99 
18. Sikkim 296 212@ 84 28.38 
19. Tamil Nadu 6649 6649@ NIL 
20. Tripura 2800 2486 314 11.21 
21. Uttar Pradesb 28505 27143@ 1362 4.78 
22. Wast Ben,al 25243 lS628@ 9615 38.09 
23. A.N. lsaland 173 173@ NIL 
24. Arunachal Pradesh 1740 1467 273 15.69 
25. Cbandigarh 
26. Delhi 99· 89 NIL 
27. D&N HaveJi 
28. 0.0. &: Diu 66·· 64 NIL 
29. Laksbadweep 
30. Mizoram 214 127@ 87 40.65 
31. Pondicberry 111 III 7 5.93 

Total 230784 192024 38748 16.78 

I( Delhi: Out of 99 Villages 3 viIJ.les transferred to DDA and 7 villales 
deserted • 

•• Goa: Oat of 'd villalel 2 villages will be submerged under SaJau} i Project. 

@ Includes partially covered ,Hlases also. 

Anti.Po,erty Programmes Ta rgets 

1375. SHRI SOMNATH RATH ~ 

SHRI Jt\OANNATH PATT-
NAIK: 

Will the Minister of AGklCULTURE 
be pleased to Ilate : 

(a) tbe target fised for the families to 
be brouabt above tbe povert, line in each 
State under tbe aati-poverty prolrlmmca 
duriq tbe year 198~·8li i and 

(b) the Dumber or familiel broUlllt above 
ua, povort, Jmo Slate-wile? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURB 
AND RURAL DBVELOPMENT (SHRI 
RAMA~AND YADA¥): (al and (b) A 
statement indicating statewile tara.t fixed 
and famiJies alsisted UDder IRDP duriog 
1895-86 is liYen below. Alaialt tbe 
taraet or 24.7 lakh famili., 30.b I lub 
families have been aSlis'ld. However. 
brio.in, tbe familieS abo"e tbe povert, line 
il a aradual and contiouiDI procca Ind 
it will take time before tbe Impact of tbe 
Pl'OIramme and beneficiar, ramill. gao be 
u .. lId. 




